103 Written Answers

(d) if so, what are the details thereof
and who are the persons responsible
for the accident;

(¢) what action has been taken
against the persons held responsible;
and

(I) whether any step has been taken to
prevent such accidents in the coal mines
of the Singareni Collieries and if so, the
details thereof?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a) and
(b) A fatal accident took place at
Prakasam Khani No. 2 Incline Colliery in
Manuguru coalfield of M/s. Singareni
Collieries Company Ltd. on 31s>t
December, 1978 resulting in the death of
six persons and serious injuries to three.

(c) Yes, Sir.

(d) and (e) Enquiries have reveal
ed that while loading of coal and re-
erection of supports was going on at
a junction of galleries, a mass of
sandstone and shaly sand stone parted
and fell oft false bedding planes and
a slip from the roof at a height of
2.4 to 2.7 metres. None has been held
responsible for the accident.

(f) The management has been advised
to—

(i) create a special cell on strata
control to decide on the type of
supports to be provided;

(i1) to leave sufficient thickness of at
least 76 cms. of coal in the roof; and

(ii1) form three way junctions.

The management has also been ad-
vised to consult Central Mining Re-
search Station or other similar Institutes
on problems of strata control/ roof
support and other mining problems in the
different mines of Singareni Collieries
Company Limited.
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t [Extension of Central Government
Health Scheme to Gorakhpur

817. SHRI NAGESHWAR PRASAD
SHAHI: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether Government propose to
extend the Central Government Health
Service Scheme to Gorakhpur;

(b) if so, by when; and
(c) if not, the reasons therefor?]
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flTHE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) No, Sir.

(b) Does not arise.
(¢) Due to non-availability of funds.]

f[ ] English translation.



